FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S RENTAL STAY PRIVATE LIMITED
OPERATING IN AN ONLINE REAL ESTATE PORTAL
(Under Regulation 36 A(1)of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with

" |PAN/ CIN/ LLP No.

M/S RENTAL STAY PRIVATE LIMITED
CIN: U74120UP2016PTC077027

PLACIO, OFFICE 3, 8TH FLOOR, PLOT NO. A- 14

2. |Address of the registered office ECO TOWERS, SECTOR 125, NOIDA UP 201301
3. |URL of website https://rentalcirp.com
Details of place where majority of fixed
4. NIL
assets are located
5. Insta.llcd capacity of main products/ NA
services
Quantity and value of main products/
6. . . . NA
services sold in last financial year
7. |Number of employees/ workmen 0

Further details including last available
financial statements (with schedules) of

. [two years, lists of creditors, relevant

dates for subsequent events of the
process are available at:

Data can be requested from IRP through
Email ID: cirprental@gmail.com

Eligibility for resolution applicants

. [under section 25(2)(h) of the Code is

available at:

1. The applicant should have net worth of Rs. 50 Lacs.

2. The applicant has to pay Rs. 1 Lakh Refundable
deposit (to be adjusted against Plan EMD,
otherwise Refundable) with EOL.

3. The applicant has to deposit Rs. 5 lacs as EMD
refundable with plan and Rs. 10 Lacs as PBG after
approval of plan at CoC.

10. | Last date for receipt of expression of interest 27-06-2023
D: fi f isional list of

1. ate o issuc of provisional list o 07-07-2023
prospective resolution applicants
Last date for submission of objections to 12-07-2023

" | provisional list

. |Process email id to submit EOI

cirprental@gmail.com

Mohit Goyal
Resolution Professional
M/S RENTAL STAY PRIVATE LIMITED

Regn. No IBBI/IPA-001/IP-P02395/2021-2022/13636)

Date: 12-06-2023
Place: New Delhi

AFA Valid upto 28.05.2024

17, LGF, Defence Enclave, Vikas Marg, East,
National Capital Territory of Delhi-110092
E-mail:cirprental@gmail.com.

FORM G-12hX8hPRN(10)
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WARTIME SUFFERING

Kherson's endless
nightmare: Shelling
and now floods

Russia says it
repelled attack on
ship in Black Sea

MAX HUNDER
Kherson, June 11

FOR KHERSON RESIDENT
IrynaRadetska, the catastrophic
flooding of her city after
the giant Kakhovka dam
wasdestroyedisthelatestchap-
ter in more than a year of
wartime suffering.

“Theysayanewlovekillsthe
old one. Maybe it's the same
with tragedy,” said 52-year-old
Radetska,whoisdeputyhead of
aschoolin the southern Ukrain-
ian city.

Few places have felt the
extent of sufferingthat Kherson
has since Russia invaded
Ukraine in February last year.
Few people bore the brunt of it
harder than Radetska,who said
she has survived imprison-
ment,beatings and rockets.

The city,which had a peace-
time population of 280,000,
was occupied by Russian forces
on March 2,2022. It was liber-
ated by Ukrainian troops in
November, but since then has
been regularly shelled by Russ-
ian forces from the east side of
the Dnipro River.

In the latest setback, large
areas of Kherson and villages
nearby were submerged last

Local residents take drinking water, amid Russia's attack
on Ukraine, after the Nova Kakhovka dam breached, in
Kherson, Ukraine on Saturday.

week after the Kakhovka dam,
55 kmupstream,wasdestroyed.
Kyivand Moscow have blamed

each other for -causing
the damage.
These days, Radetska's

school teaches only online due
to the risk of shelling. Pupils
include 31 on the Russian-held
east bank that was particularly
badly hit by the floods, includ-
ing the town of Oleshky.

“As far as we know, Oleshky
was flooded..the mobile
connection there is very bad.
They are very limited in their
movements. Then there is the
psychological question,” she
told Reuters, referring to
people's trauma.

Leonid Remyha, chief doctor

REUTERS

of one of Kherson's hospitals,
recalled the huge flow of people
into the facility after the dam
burston Monday.Theywerewet
and upset.“On the first day we
admitted 136 people...they
wereallin a state of stress.”

The past week's events have
been a fresh tragedy for Radet-
ska and Remyha, who both
recounted threats, imprison-
ment and torture during Rus-
sia's occupation.

Reuters could not indepen-
dentlyverifytheiraccountsofill
treatment. Moscow has repeat-
edlydenied abuse of civilians or
soldiers. Remyha, 69,said Rus-
sia'smilitaryordered the hospi-
taltotreatitssoldiers"underthe
barrelofagun”. —REUTERS

Trump blasts
federal
indictment
as ‘baseless’

ILL BARROW, JEFF AMY,
JILL COLVIN &

MEG KINNARD
Greensboro, June 11

FORMERUS PRESIDENT Don-
ald Trump Dblasted his
historic federal indictment as
“ridiculous”and “baseless" Sat-
urday during his first public
appearances since the charges
were unsealed, painting the 37
felony counts as an attack on
his supporters as he tried to
turn dire legal peril to political
advantage and project a sense
of normalcy.

Speaking at Republican
state conventions in Georgia
and North Carolina, Trump cast
his indictment by the Depart-
mentofJusticeasanattemptto
damage his chances of return-
ing to the White House as he
campaigns fora second term.

They’velaunched onewitch
hunt after another to try and
stop our movement, to thwart
the will of the American peo-
ple,’ Trump alleged in Georgia,
later telling the crowd that,“In
the end, they’re not coming
after me. They’re coming after
you.”

The strategy is a well-worn
one for Trump, who remains
the front-runner for the 2024
GOP nomination despite his
mounting legal woes, which
also include criminal charges
filed against him in March in
New York. Again and again, in
the face of investigation,
Trump has tried to delegitimise
law enforcement officials and
portray himself —
his supporters — as victims,
even when he is accused of
serious crimes. —AP

‘OPEC+ working against uncertainties’

REUTERS
Riyadh, June 11

SAUDI ARABIA'S ENERGY
minister Prince Abdulaziz bin
Salman said on Sundaythat the
latest OPEC+ agreement
involved comprehensive
reform,but that thealliancewas
also working against “uncer-
tainitiesand sentiment”within
the market.

“That is why we had this
agreement,’ the prince said at
the Arab-China business con-
ference in the Saudi capital
Riyadh, when asked what was

necessarytoachieve market sta-
bility.He said while the physical
marketwas giving somesignals,
the futures market was saying
the opposite, meaning the
OPEC+ alliance of producers
had to “remain in a state of
readiness”.

SaudiArabia, OPEC’s largest
exporter,announced a volun-
tary cut of 1 million barrels per
day (bpd) for July at an OPEC+
meeting in Vienna last week-
end.Thegroup of producersalso
lowered its collective produc-
tion target for 2024 and the
nine participating countries

\

Prince Abdulaziz bin Salman

extended voluntary cuts
announced inApril totheend of
2024.

The UAE secured a higher

output quotawhich it hadlong
been seeking -- an issue that
had caused tensionbetween the
group and Abu Dhabi, which
has been increasing its
output capacity.

The prince said the new
OPEC+ dealwould berewarding
for those who were investing to
grow their production capacity.

“In the final analysis what
this agreement will achieve for
allof usisthatthosewhoinvest,
not this year, but the years to
come,'24 and'25 and moving
forward,therewill bearecogni-
tion fortheirinvestment.”

and|

US confirms China has had a
spy base in Cuba since 2019

ASSOCIATED PRESS
Washington, June 11

CHINA HAS BEEN operating a
spy base in Cuba since at least
2019, part of a global effort by
Beijing to upgrade its intelli-
gence-gathering capabilities,
according to a Biden adminis-
tration official.

The official, who was not
authorised to comment pub-
liclyand spoke on the condition
of anonymity,said the US intel-
ligence community has been
aware of China's spying from
Cuba and a larger effort to set
up intelligence-gathering
operationsaround the globe for
some time.

The Biden administration
has stepped up efforts to
thwart the Chinese push to
expand its spying operations
and believes it has made some

Pak ex-PM

M ZULQERNAIN
Lahore, June 11

PAKISTAN'S FORMER PRIME
minister Imran Khan was
booked on Sunday in yet
another case related to the pur-
chase of over 5,000 kanals (625
acres) of land at throwaway
prices through fraud in the
country's Punjab province.

The total number of cases
against the 70-year-old Pak-
istan Tehreek-i-Insaf (PTI) chief
hasnowswelled to over 140 fol-

AV

progress through diplomacy
and other unspecified action,
according to the official, who
was familiar with US intelli-
gence on the matter.

The existence of the Chi-
nese spy base was confirmed
after The Wall Street Journal

lowing his ouster as the prime
minister of PakistaninApril last
year.

Khan's cases mostlyrelate to
terrorism, inciting the public to
violence, arson attacks, blas-
phemy,attempted murder, cor-
ruptionand fraud.The Anti-Cor-
ruption Establishment (ACE) of
Punjab registered the new case
against Khan.

Khan'ssister Uzma Khan,her
husband and former Punjab
chief minister Usman Buzdar
have also been booked.

reported on Thursday that
Chinaand Cubahadreachedan
agreement in principle tobuild
an electronic eavesdropping
station on the island. The Jour-
nal reported China planned to
pay a cash-strapped Cuba bil-
lions of dollars as part of the

"Khanand othersuspectsare
accused of buying 5,261 kanals
of expensiveland in Layyah dis-

negotiations.The White House
called the report inaccurate.

“I've seen that press report,
it's not accurate,” White House
National Security Council
spokesman John Kirby said in
an MSNBCinterview Thursday.
“What I can tell you is that we
have been concerned since day
one of this administration
about China's influence activi-
tiesaround theworld; certainly
in this hemisphere and in this
region, we're watching this
very,very closely.”The US intel-
ligence community had deter-
mined Chinese spying from
Cuba has been an “ongoing”
matterand is“notanewdevel-
opment,” the administration
official said.

Cuban deputy foreign min-
ister Carlos Fernandez de
Cossioalsorefuted thereportin
a Twitter post Saturday.

Imran booked in land scam case

trict of Punjab at cheap rates.
Theybought thelandat PKR13
croresagainst theactual price of
PKR 6 billion (600 crores),"the
ACE said.

The ACE said the suspect,
using political influence,
"snatched"500-kanalland from
the local people who had been
living there for manyyears.

According to ACE,a raid was
conducted to arrest Uzma and
her husband in Lahore's Zaman
Park area on Sunday but they
managed toflee. —PTI

DEMAND NOTICE

Lincher Sectan 13{2) of e Securilsabon And Reconsiruclion ol Financial Assess And Enlercement of
Securty Inferest Ak, 2002 (the said Al ) read with Rue 31 of the Secunty Interast (Enforoement) Rules,
2002 (the said Rules). In emarciseof powers confiered under Section 13(2) of tha szid Act read with Rula 3
of thie =aid Rules, the Authorisad Ofcer of [IFL Home Fnanca Lid. (IIFL HFL} { Farmesly known as India
Irdedine Housing Finanee LIE | has ssupd Demand Molice under secion 13(2) of Ihe sasd Act, caling upon
tre Borreaweris), fo repay the amount mentianed in the respective Demand Notice|s) ssued 1o hem, In
connection with above, nofice i hereby given, to the Bomower(s) do pay within B0 days from the
publication of this nolice, the amounds indicated herein befow, together with furthar interest from tha
diabids) of Demand Modice Gl the daba of paymant. The datad of the Barowesis). amounl diss as cn daba of
Dermarsd Motice and smnhrc]ﬁ'E'_Bd torwards repayment af [gan amaunt a0 as under-

INTEGRAL COACH FACTORY, CHENNAI - 3

.F:-."'i"'.,_
samd
BrdsT pay fuplaas

INDIAN RAILWAYS

TENDER Notice No.ICF/EL/Cons/2023-24

Form Mo. INC-26
{Pursuant to Rule 36} {a) the Companies
[Incorporalion) Rulas. 2014)
PUEBLIC HOTICE
BEFORE THE CENTRAL GOVERNMENT,
EASTERN REGION
AND
In the matter of Comparsas Act, 2013, Sacfion
134} of the Companies Acl, 2012 and Rule
A006) (a) of the Companies (Incorporation)
Rules, 2014,
AND
In the mattar of 55 COMMOTRADE PRIVATE
LIMITED having ifs registarad ofice at 1,
Mahendra Nath, Roy E:,ra Lane, Howrah-
T (We)

The Petiioner

Matice is heraby given o the General Public that
tha company prapasas o make appicabion o
the Central Government under section 13 of
the Companies Act, 2013 seeking confirmation
af alteratian of the Mamorandum of Association
af tha Comparny in lerms af the spacial resalufion
passed at Ihe Extra Ordimary Gereral Mestn
nesd on Wednesday the 0Tth Day of June, 2023
fo enable the campany to change s Regislerad
Offica from “"THE STATE OF WEST BENGAL™
o “THE STATE OF KARNATAKA".

Aniy personwhasa inlerast is likely to be affactad
Ll'ia tha proposed changa of fe registened oflice
af the company may deliver either on the MCA-
21 portal {wew,mea.gav.in) by flling Investor
complaint form or cause o be delivered or
sand by registared post of hisher abjchons
supparted by an aflidavit slaling Be nature of
higher interest and grownds of cppasition i the
Regional Director at the address Regional
Director, Eastern Region | Mizam Place, Il
M350 Buikding, 3rd Floor, 2344, A.J.C. Bose
Road, Kolkata-TODDZ0 (W8) within fsurlean
days of the date of pubkcation of this notice with
a copy bo the applicant comgpany with & copy of
the applicant campary al its regislerad office af
fhe addrasz menboned below: 1, Mahandra
Nath, Roy l;ye Lane, Howrah-711101 (WB)
ar and on behalf of the Applicant
FOR 55 COMMOTRADE PRIVATE LIMITED

Form No. TNC-26
{Purguant fo Kule 30 of fhe Companies
(Incorporation) Rules, 2014}

Before the Central Government,
Regional Director, Northern Region, New Delhi
In the matter of sub-section (4) of Section 13 of
Companies Act, 2013 and clause (a) of
sub-rule (5) of Rule 30 of the Companies
(Incorporation) Rules, 2014
AND

In the matter of
RESULTS IT INDIA PRIVATE LIMITED
(CIN: U72900DL2021PTC386700)
having its Registered Office at
198/15, RAMESH MARKET, EAST OF
KAILASH, DELHI, NEW DELHI-110065

......... Applicant Company / Petitioner
NOTICE is hereby given to the General Publig
that the Applicant Company proposes tg
make an application to the Centra
Government (Regional Director, Northerr
Region, New Delhi) under Section 13(4) o
the Companies Act, 2013 seeking confirma;
tion of alteration of the Memorandum o
Association of the Company in terms of thg
special resolution passed at the Extra Ordinary
General Meeting held on 06th June, 2023 tg
enable the Company to change its Registereq
Office from “National Capital Territory of
Delhi” to the "State of Karnataka”.
Any person whose interest is likely to be
affected by the proposed change of the
registered office of the company may delive
either on the MCA-21 portal (www.mca.gov.in
by filing investor complaint form or cause to bg
delivered or send by registered post his /herf
objections supported by an affidavit stating
the nature of his / her interest and grounds o
opposition to the Regional Director, Northern
Region, Ministry of Corporate Affairs, B-2
Wing, 2nd Floor, Pt. Deendayal Antyodayd
Bhawan, CGO Complex, New Delhi-110003
within fourteen (14) days from the date o
publication of this notice with a copy to the
Applicant Company at its Registered Office a

INTEGRAL COACH FACTORY, CHENNAI - 38 232

TENDER NOTICE No: 2023235211100 Date: 06.06.2023

The feflowing e-landers are published in IREPS website. Firms are reguasted 1o login
o www.ireps.govin and guole againsl the tenders. Manual Quatatons will nol ba

entertained for the tenders.

Last date of receipt
5l. | Open Tender Short Description Tender Value Dm:n‘f l:l-penknp J
No. No. of the item (As.) 9
of tender form
Complate wiring work in LHE
Mon-AC coaches including T 062023
1. | 20BBSHN0 | pondling & instaliation of oo o0 15:00 Hrs,
equipment at IGF Chennai,
Complete wiring work in
_ LWCBAC coaches including ; 2T06 2023
4 | RN handling & installation of SLEZATRAN 15:00 Hrs.
eguipmentat ICF Chennai,

Hindi wersion of the above Advertisement is availabde in ICF Websita:

hitps:lictindianrailways. gov.ind

c8

A P

Bl FAETH « GRE PFAMILY = deinll FUTWEE

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S RENTAL STAY PRIVATE LIMITED
OPERATING IN AN ONLINE REAL ESTATE PORTAL
(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

PAN/ CIN/ LLP No.

Name of the corporate debtor along with

RELEVANT PARTICULARS

M/S RENTAL STAY PRIVATE LIMITED
CIN: U74120UP2016PTC077027

2.| Address of the registered office

PLACIO, OFFICE 3, 8TH FLOOR, PLOT NO. A- 14
ECO TOWERS, SECTOR 125, NOIDA UP 201301

Date: 12.06.2023
For and on behalf of The President of india, The Dy. Chief Elecinical Enginser /
Malntenamee [ Shell Infegral Coach Factory, invites E- 1¢I'Ill|¢f1!}f1h¢’lll||':.3lwirlﬁ works

[Hame of the Borrower(s)|  Demand Notics Description of Secured assel
IGuaranioris) Date & Amourt [immovable property)
Mr. Moban Singh (E-Jun-2023 ks (AR had piece and parcel of the propety Deirg
Mrs. Palwindar Kaur F 525 TAT.00-  [Rhata Mo, 93T 20 Khasna Mo, 4006 (2-18) 15(4-0}

[Fipees Five Lakh  |161(0-5) Werd Mo10, Land area Ad Measuring:
Tusanly EEh:ThmnjﬂE-ET Sq. , Carpat area Ad Maaswing:550 So.ft,
| Prospect No Saven Hundred Forty {Buill up area Ad Measuring: 853 Sg.M Jakhkal Read

SevenOnly)  [Vear Shiv Mande Wlage Lahra Dist, Sangrr

Mr.Safnam Singh
Mahan Transpor Work

5di- | | the address mentioned below:-
KAMLESH DaRLA 198/15, RAMESH MARKET, EAST OF
(Dirachar) KAILASH, DELHI, NEW DELHI-110065

Diin Ma.- 03485172
Add: WP - Zunan Kalan,
Rohtak-122001 (HR)

For & on behalf o
RESULTS IT INDIA PRIVATE LIMITED
Sd/

Data: 120823
Place: Howrah

IL102B9178 | FPuriah - 148001

H The: Said Berrawer Fail To Make Paymend To ISFL HFL Ag Aforesaid, [IFL HFL May Procasd Against The
Ao Secured Assets Undar Seciion 13[4} Of The Said &1, And The Applicakis Rulas, Entiraly At Tha
Risks, Costs And Consequencas Of The Borrawars. Fer Furlbar Dalls Plaase Contacl To Autharnsed
O 41 Branch Office - SC0 21, 5 Fleon Ludhiana Fescxgardhl Marked, Ludhiana, Pund -
141001 Or Corporate Office : IFL Tower, Pl Mo, 98, Lidyoeg Vikar, Phy Gurgaon, Hangana

Place : Punjab, Date : 12.06.2023 Bdi- Autharised OFficer, For [IFL Mome Finance Lid.

SANJAY VENKATARAMAN
(DIRECTOR

Date : 07.06.2023 DIN: 01301425

Place : Bengaluru

EIPRED

dreers

G

Thea falliowing e-landers are publishad in IREPS wabsita. Mationaksed | Schadulad
Banks are requested tologin to wesw.ireps.gowv.in (Eamings | leazing) and quote
against these tenders, Manual Guotations will not be entertained far the tendears.
Hindi tranzlation of display advertizemant available in the websile

Approx. Tender
Valuein | EMD | Ciosing
Tender No. Mame of the Work Lakhs |(Aupees)| Date and
Rs=. time
(1] 12) () i4) {5)
EL-AMC-2023-24-28
Snnual Maintenance Conlact for Maintenanca 12 07 2023
23245219908 | of Heany Duty Riaod Exlractor Fans providad 40,55 810060 Al
in Yarious Localions al Shell, Fumeshing and 1534 hrs
LHE divisaans fara ponod o e years
EL-AMC-2023-24-105 12.07 2023
2032452117190 | vnridal Manlengnes Gontract for 208 DHE 28.05 561 04- al
System in ICF for the period of One year 15.30 hirs
EL-W-254 12.07. 2023
2023245211912 | Pronasion of Energy Drag Chain for Traversar| 13499 347 5000 al
iLingar WB-Il Progect) 15,30 kg
Web site for submission of offer : www.ireps.gow.in
Hindi version of the above &dvartisernent is available in:
https: llicfindianrailways.govin
r__.‘_ e
~.:.r2ﬂ wre )
[ TR WF FABETEH « OWF FAMILY « ST FUTUERT

www.icf.indianrailways.gov.in.
Sl. | Open Tender | _ Short Reserve mﬁ '?'::d-g:‘m
Mo, Ho. Description of Work Frice Rs. Closing
|[Licensing of Rallway| . .0co0,
1 WW1SBAMNEK | Building measuring 1000 GST @ 18% =

0OSBI

State Bank of India
Central Recruitment & Promotion Department
Corporate Centre, Mumbai
Phone; 022-22820427, Emall id: crpdi@sbi.co.ln

RECRUITMENT OF SPECIALIST CADRE OFFICERS IN

SBI ON CONTRACT & REGULAR BASIS

Applications are invited from Indian Citizens for the following posts on
Regular/Contract Basis

SriNo . Paost Vacancy
[ CRPD/SCO/2023-24/09 ]
1 | Assistant General Manager (Marketing) / 15
Chief Manager (Marketing)
2 | Senior Vice President & Head (Marketing) W
' CRPD/SCO/2023-24/10 '
3 | Vice President [Transformation) 1
. senior Spécial Eiecutive = Pr-:::gi*am Manager . 4

-y

5 . Senior Special Executive IIﬁbDund E Cutbound) -
[Cuality & Training)

& ' senior Special Executive - Command Centre ' 3 |
Contractual Post:Srno2toé.

Eligibility criteria (age, educational qualification. experience etc.),
requisite fees and other details are available on Bank's website
https:/bank.shifweb /careers along with a link for online submission of
application as well as online payment of application fee, Candidates are
advised to go through the detailed advertisernent ensuring their eligibility
and other details before applying and ramitting fees.

* DATEFORFILING ONLINE APPLICATION & PAYMENT OF FEES: FROM
01.06.2023TO21.06.2023

For any query, please write to us through link "CONTACT U5" —*Post
Your Query” which isavailable on Bank's website,

Hegulﬁr Post:Srnol.

Flace: Mumbai
Date: 01.06.2023

General Manager
IRP & PM)

financi“. ep. .in

10002 3FT | sguare feet for funclioning of Rs 14,40 748 82

ASIRVAD MICRO FINANCE LTD

CIN U65923TN2007PLC064550
9th and 10th Floor, No 9, Club House Road, Anna Salai,
Chennai 600 002. Tamil Nadu.
Tel:044-42124493

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general, are
hereby notified that public auction of the gold ornaments
pledged in the below accounts is proposed to be
conducted at the following branches on 28/06/2023 from
10.00 am onwards. The auction is of the gold ornaments of
defaulted customers who have failed to make payment of
their loan amount despite being notified by registered
letters. Unauctioned items shall be auctioned on any other
days without any further notice. Change in venue or date if
any) will be displayed at the auction centre and on the
company website. The details given below are in the order
of Branch Name, Loan Number.

List of Pledges:-

MADHYA PRADESH, HOSHANGABAD, BANKHEDI GL
MP, 328830700000364, JABALPUR, BHITONI GL,
329790700000314, 0332, RAJGARH, RAJGARH GL,
328460700000644, 0648, 0652, 0674, SHAJAPUR,
SUSNER GL, 329310730001530,

Persons wishing to participate in the above auction shall
comply with the following:-

Interested Bidders should submit Rs. 10,000/- as EMD
(refundable to unsuccessful bidders) by way of Cash on the
same day of auction. Bidders should carry valid ID
card/PAN card. For more details, please contact 9542500664

Authorised officer
Asirvad Micro Finance Ltd

[a BANKCOUNTER & ATM 14072023
ILicensing of Rallway , at 10.30 krs.
2 ".ﬂ.-'l.u".'15E'l.-5'.Hr{§_BuiI|:lmg measuring 500 51??1??%: _GST
| S00S5QFT  |sguare feed for functioning of R‘;-T-' ?dmﬁ%d
AaBANKE COUNTER & ATM T

L

Ol BARTH + ONE FAHILY = OWE FUTURE

ASIRVAD MICRO FINANCE LTD

CIN U65923TN2007PLC064550
9th and 10th Floor, No 9, Club House Road, Anna Salai,
Chennai 600 002. Tamil Nadu.
Tel:044-42124493

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general,
are hereby notified that public auction of the gold
ornaments pledged in the below accounts is proposed
to be conducted at the following branches on
28/06/2023 from 10.00 am onwards. The auction is of the
gold ornaments of defaulted customers who have failed
to make payment of their loan amount despite being
notified by registered letters. Unauctioned items shall
be auctioned on any other days without any further
notice. Change in venue or date if any) will be displayed
at the auction centre and on the company website. The
details given below are in the order of Branch Name,
Loan Number.

List of Pledges:-

HARYANA, ROHTAK, MEHAM GL, 329470700000184,
0192,

Persons wishing to participate in the above auction shall
comply with the following:-

Interested Bidders should submit Rs. 10,000/~ as EMD
(refundable to unsuccessful bidders) by way of Cash on the
same day of auction. Bidders should carry valid ID card/PAN
card. For more details, please contact 9542500664

Authorised officer
Asirvad Micro Finance Ltd.

3./ URL of website

Details of place where majority of fixed

https://rentalcirp.com

4. NIL
assets are located

s, Insta?lled capacity of main products/ -N A
services
Quantity and value of main products/

6. . . . NA
services sold in last financial year

7. Number of employees/ workmen 0

Further details including last available
financial statements (with schedules) of
8.| two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

Data can be requested from IRP through
Email ID: cirprental@gmail.com

1. The applicant should have net worth of Rs. 50 Lacs.
2. The applicant has to pay Rs. 1 Lakh Refundable
deposit (to be adjusted against Plan EMD,
otherwise Refundable) with EOI.
3. The applicant has to deposit Rs. 5 lacs as EML
refundable with plan and Rs. 10 Lacs as PBG after|

Eligibility for resolution applicant
9.| under section 25(2)(h) of the Code i
available at:

approval of plan at CoC.
10/ Last date for receipt of expression of interes 27-06-2023 |
D fi f isional list of
1 ate o 1.ssue 0 pr(.)V1s1ona. st o 07-07-2023
prospective resolution applicants
Last date for submission of objections to

12 12-07-2023 |

provisional list

13. Process email id to submit EOI

cirprental@gmail.com

Resolution Professiona

M/S RENTAL STAY PRIVATE LIMITED,

Regn. No IBBI/IPA-001/IP-P02395/2021-2022/13636)
AFA Valid upto 28.05.2024)

17, LGF, Defence Enclave, Vikas Marg, East,
National Capital Territory of Delhi-110092
E-mail:cirprental@gmail.com.

Mohit Goyail

Date: 12-06-2023
Place: New Delhi

ASIRVAD MICRO FINANCE LTD

CIN U65923TN2007PLC064550
9th and 10th Floor, No 9, Club House Road, Anna Salai,
Chennai 600 002. Tamil Nadu.
Tel:044-42124493

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general,
are hereby notified that public auction of the gold
ornaments pledged in the below accounts is proposed
to be conducted at the following branches on
28/06/2023 from 10.00 am onwards. The auction is of
the gold ornaments of defaulted customers who have
failed to make payment of their loan amount despite
being notified by registered letters. Unauctioned items
shall be auctioned on any other days without any
further notice. Change in venue or date if any) will be
displayed at the auction centre and on the company
website. The details given below are in the order of
Branch Name, Loan Number.

List of Pledges:-

PUNJAB, MANSA, BHIKHI GL, 329490700000333, 0337,
0357, 0367, 0374, 329490730001441, MANSA GL,
329350700000429, 0450,

Persons wishing to participate in the above auction
shall comply with the following:-

Interested Bidders should submit Rs. 10,000/- as EMD
(refundable to unsuccessful bidders) by way of Cash on
the same day of auction. Bidders should carry valid ID
card/PAN card. For more details, please contact
9542500664

Authorised officer

Asirvad Micro Finance Ltd.




RIUR | STorE | 12 2023| s

< A o 6.3 e @t WA st aflg @ T
TSR N Al W fraes o Sifay : agiey e

o <l IR AT | Fermr <l o TR R S % e
fecett 11 M) | feeR = o TR 3R wstegm amed fearfa 7 W hEl foh ‘SliuEs’ et Arens gidegar ol A @3 @l 8, T8 H &6 o m\%ma!ng'd el | S AT § el TR TR
e R o1 T F e, 'TEN 1A © fR =g faa ¥ T WARE E areRd ST 3 foF TSRS W W fREer R SRl €1 SO ST PR H STHErTe eend  fore w3 faee W

T Toielt A P g T A o o veeh e F ORA W A WA a o e arch srdferamen & IO 1 A € R 9 202324 3 fore o € | 2R FelEy H U3R e, geerian, RIMR TeRary iR ey

ferd = (2023-24) Bl S H WHE EH 6-6.3 WER g00, ST faw ¥ 2022-23 @ N, ¥ e sreforaen ) afg W 6.1 WEg ST USREEH Hfed 26 o <hufr e ¥
el foardt o R srefcaawen 6-6.3 AR 3ifqw Ul § TS 6.1 WG # g h ot q@.a‘aﬁmaﬂﬁaﬁ T, Stafer enTet fog ad § 9% 6.3 WA W
WY TR | T WA E ST T IR & F 1 S ohet e gwemiy A | S ) TN SIS AN AVAF g st | Sk Al  SUR W g2 H A o
1 T T § FH WA H O W o H A @ o s R Rani A | onfies ufgea % i gfe % wWER 2023 W 9y ¥ 5.5 HEE W T 1 3HE [ Yo % e RS
TR A W TR w ol s ge FGAE F AT M WRAT R 2, S 2024 H SEHT 6.5 HER D Tkl 2 | (wg;“;gigﬁ;aa;wm%%;m@
STATE © | e &1 ghg & Rl T 2023- T 7 el fop ‘Sues’ it qreRa T % fUrae qae aRdE Red S 7 Hifse ifd (v T ST Td R 6 (R afar 3 o
24 1 vgell frAEt o fog aRcdia RSe S % @y 9Ra o qrehd SAet o9t @R fafquar BT 6.4 WIEE T T, ST 2021-22 H 6.7 wEien ® =] fow o6 ¥ gfg % 6.5 wiE ST T W) RfREEE 2016 @ RFRM 36Y(1) B s
31 WIS o 3TTHAM § % T 7 | Tl refeaen € N e gy W Etie BIEE o | AR % ©H 3R TS o FW W @ 1 A o | Retd e | | g Reeor FETT g
qEisl 3ty WS & THIRAUE Ysid oI hl &THAT € | ST SIS HSIR AfYesh o SThINIA H1ST el STl € | =] fe ol § grgme & fop <o) o o ot weelt fommet o "'%’nm/m qﬁ@ﬂwmmﬁr%mwcmmm _
fraerer ST T = et fF 2022-23 & fT snfier uRewsr & e 9fg & Asagd org@E SIS H1E <1 S&qd 5.9 S W T B 1 gig X 1S HiEs W@ | Sa b & T8 | | <o N
ORA ohl ATET AR sl dohdl ulq\ IAE Y NI ST AT 21 S 8l fF TR 3 B 3 &, ‘Sfeh TIHR I== HETERI I 65 WS , O H ©E wiEe 3N el VY125, TS, S HGA 201301
(STETdT) % <RIt Sy AT 81.8 PG W JroTehii A o Fansil 1 g¥ e gu froe IR Sfvereh Wi 9o wE, 2024 W EH 9@ e 5.7 W Wi S e fewwew| | T e
BT 8 Sfeh T AT 39Y 6 HH B 1S o el § 30 TSThoT el ! oAUeh G MW I ¥ gl 7eieqaedl ol 90T & ol WH-T QbR st 2022-23 § SHEGr ahy| | | e # s &
el fF WA % T S i e A H F wifet fRA ¥ ) TR BT ISR Wer H AU ok Akl MRl S 81.8 WIEE 381 8, S b S € 1 sy Y | T e e il
AT € 3R THHT qhd W W F R 2022-23 § TeER WA W 3K (SEd)  faard e weeE ferdt & 9 ot vt % R0 ST ST 56 BIER 1 | |t e K

BT Al g8 @ S SUaeE  fawid 1aa]o] 3PS, SHeT IS cirprentali@gmail.com & HTedH

THRRE ¥ ST F 31T oep JraRt S fore O W UL @A SSH A F A WA @ @A | L
H 9,800 T wUT f4avT for

m agl‘ ﬁavlm J/“E’q') : %d{(ﬁllsd éq,) JAMAEHT B ATIAT TgT R IuAL 7 %ﬂlﬁ(;?ﬁﬁaﬁgqﬁagiﬁﬂla . 1 a’r@%jm e

:Ig_ ~ a T&F IrE;(Y(YrI\I, 11 ‘)l"' (W) | ?ﬁqm-ﬁi?:%}mﬁg?gg?gg SUHST Zig Y
feefl, 11 ST () | . . %6 T I R > e @
o o & R E & . sMftehe iR feftear Tmemm gar o= el & |-, S i |
A3 faeel, 11 S () | T ”3[ o %;', e = REEURICIELRCEE CE)) ofid ford o 2022-23  wexeze TSI 1 HEAT B 7R WiEeR % T wete@ A

RINENNGINENIE & SN ARG W A e TSt TR a9 S oy @t | ol et R Ra wfed welt ot § wmeew a2 | | meam

foeeft drEwier FeRel el F AihSl & FER, 3 et aiwel § 9w RN @ T B0 S A Gur w Joad R @ qofte 3 @9 | ARa § a2 Gun| [ e oo o
(Twdfles) 1 ARAT IR ww W A S % IR geditee ¥ f= frodt o #E # ge% YR SR WESIAl W sS 1 an] RRA ST YRl €1 RRanRe 3% % yay e o

SR # frEw w et A i d we w9 d 9,788 (qwdin) e wan o) M R MARF  sifrq smETel 3 Hal B e R F 3 0 6 ey g S—
?%E'Wa;g';'%ﬁfj:;g k) w i‘ T‘*’;ﬁaﬁi AV (Srfiemeansdl) F eMest F oy AT T 71 ST 2 T T S e g T T
FE FIT T T | ’ zznf;nﬁ 3|§T3$ o= EI'IfI'ITT .;_;[ qatfersh, it fera o # I @ IR # g fowlt @) e At EER;[ | 57"?[3"?[ TS X T A8k 9id hilg gol. & (IBBI/IPA-OO1/IP-P02395/2021;-2?122/13636
q_‘ SRS _ 500 FIE 7T B fept IECk (mi’ﬂ'l—st) AT MR W oA ﬂ':ﬂw q c{g.ch{. 25 HS 2l ElTQtﬁ| AT 4 9 %8I, ‘TH S 1;|1Tﬁ[ _ TUHY 28.05.2024 Teh o}
TR AR AT - Frreren 3.35 3R STeR &1 1, ST g6 fooet frg ad o 1,03 o7 @ ¥, <o scfed € o) o A H R meA A || 17. T, R e, el . L IS I
E‘[% 3:ﬁT ﬁq—a‘ a; 3:“_05-8&5 %l TH "Il AT deh faé—?ﬁ 3 STl AT | Hd ﬁ ECI';_&&&TFQ' éb‘ mﬁf ﬁ 33|E|ﬁ3|' %ﬁ S]H'Hﬁ Eﬁ (DIChv{ HenRIcHe % |' @I :=- l[zg ga?rm A cirprental@gma;l‘f?):

qedihd &1 oase W fasslt  frdees weRi § 39,000 w9 o B S -
fraeer 9RdE TRl o 99 wqq IR i€ 9K o 8,100 fﬁ@gé%gmzéﬁgmfwwmsm 2022

: 5 n A = N . THIS 15 A FUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES DMLY, THIS 15 NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO
Sl ® % | EUH 9t =l RERI R CR LS| I T | ACOUIRE, PURCHASE DR SUBSCRIBE FOR UNITS OR SECURITIES. HOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY DUTSIDE INDIA.
ﬁ Q' qql ﬁ 43,838 EFiilg, | THIES CORRIGENDUM IS MOT AN ADVERTISEMENT UNDER THE SECURITIES AND EXCHANGE BOARD OF INDIA (MUTUAL FUNDS) REGULATIONS, 1986, A% AMENDED AND 15 NOT
U =T 4 | . INTENDED TO INFLUENCE INVESTMENT DECISIONS OF ANY CURRENT OR PROSPECTIVE INVESTORS OF THE URBAN ENVIRO WASTE MANAGEMENT LIMITED

7 7 P 1 IR e s e 8% URBAN ENVIRO WASTE MANAGEMENT LIMITED

T ST T\ 378, 2023 URBAN ENVIRO

& : X ord Corporate Identification Number: L74210WB1980PLC032979; m—arr mamatiaut i CORPORATE IDENTITY NUMBER: US0000MR2011PLC216213
Q' q il 3h] < Registered Office: 1 Mall Road (Khudiram Bose Sarani), 3rd Floor, Kolkata - 700080, West Bengal, India. Our N N— " Haidlica Privats Lirited U— - ) e C Aot 1956 1 - of
. 033- : ite- RV . ur Company was originally incarparated as ‘Magpur ‘Waste Handling Private Limited' as a private Bmited company under the provisions of the Campanies Act, , pursuant 1o a certificaie
11,630 S TIT AR HTH Cg"térw:mbef'. ?,33 .2t2305.244’.Wtebs'te'_."."tWW'Jt.aggggpmjeCt.?'com’ incormoration dated June 02, 2011 issued by the Reqistrar of Companies, Mumbal, Maharashtra. Pursuant to a special resolution passed by the sharehoiders of aur Company at the extra-ordinary general
T 7.936 HIE FUT BT T | mall Address: info@ijtapariaprojects.com ; JtapanaZils@gmar.com meeting hedd on Masch 'fLE-.fEIE'E.1I1-':namg:I:|1ﬂurC-ﬁn_‘rJﬂn? was changed o 'Urban Enwiro Waste Management Private Limited' and a fresh certificate of incorporation dated March 30, 2022 was lssued to
J N A R This Pre-Offer Advertisement cum Corrigendum to the Detailed PUblic Statement (‘Advertisement) is being issued by Bonanza Portfolio Limited aur Camparsy by the F.ﬂgllsnaru_r':l:i._'nfjarun%. _MU|1|bha|.I:Il'l.:a£laﬁ'?2§I|[ri.1 |_|Erl!.!nl1|]r.ruur EE||1||J3|1}'I'r.laj_-'.-:E|r_:uErIug|1|:-:'slfﬂll_mlnl:sI||1!|l{::ljfi!:-:||r'|;|:lr?1|_'rg.'. purs:.lanILl_u d SEutlaér_Efull_sl':lmrl H%Eﬂ.udh ' Qe sha:nljm!dgm |:j|
‘:2"{‘{{" qsﬂ Q-l,_lcl{l_l‘h{ol{l ﬂ (‘Manager’) for and on behalf of Mr. Chirayu Agrawal (‘Acquirer 1,) and Mr. Sarvesh Agrawal (‘Acquirer 2,) pursuant to the provisions of Regulations EIH E‘ZICT-E-IEI _I,F-Er %Hnara r!'II.-!E".IHg 2l On UECEMDAT WLk, 4 ._E-'1 |1:_| MEME Qf (U wImEEny Was Ghanged o Urban Enwved IEE dnagament Lenne al‘l1 qu LIk EF:r IRGdata II'|:..I'.I1. fratign HI'EII
. . , : vl , _ _ , ecember 27, 202 was isued to our Company by the Registrar of Companies Mumbai, Maharashira, The CIN ufuurl:nmlgjlr"r.s. LISDOOOMEZ01TPLEZT18213. For dedails of change in the name of our
K-Tgﬁﬁ m ﬁ 34.000 m 3(1) and 4 of the SEBI (SAST) Regulations, for acquisition of upto 48,60,000 (Forty Eight Lakh Sixty Thousand Only) fully paid-up equity shares of ¥10.00 Compary and address of registered office of aur Company, see “0ur History and Certain Corporate Matters® on pane 132 of the Prospectus
’ - R Ten Only) (‘Equity Shares’ h ting 30.00% of the Voting Share Capital of the Target C , at ice of ¥6.00 (R Si P . 9 = ; = . =
LU |-|EF>|@ ?ﬁ | E)nl:;?)e;r Eguit; é)hgreqlrl)laiab|ea:r:sc;sima(c‘o;?eprrisr?:;’r;g v O e TOTNG Shae apial o1 e TA9Et Lompany, & & priee © (Rupees Six Registered Office; F No 401, Sakar Apartment, F no, 127, Shankar Magar, Nagpar - 440070, Maharashitra, India Tel. No: +0712 200 60249,

E-mail: infoiyrbaneny in: Website; hitpsurbanenviroltd.com Contact Person: Ms. Shraddha Kiran Kulkarmi, Company Secretary and Compliance Officer

'Em;-fW]T 31\@—5” a; This Advertisement is to be read in conjunction with the (a) Public Announcement dated Thursday, March 23, 2023 (‘PA’), (b) Detailed Public Statement
ﬁﬁ rlc\{Qlch g |.€|_°|'7 dated Thursday, March 30, 2023 which was published on Friday, March 31, 2023 in the Newspapers, namely being, Financial Express (English) (All OUR PROMOTER : MR. SURESH SHARMA
< < - S —_ [

Editions), Jansatta (Hindi) (All Editions), Mumbai Lakshadweep (Marathi) (Mumbai Edition), and Duranta Barata (Bengali Daily) (Kolkata Edition), (c) Draft TH E ﬂ'FFEH
‘Qﬂ‘sq‘ m ;}ﬁ CIES S| ﬁ hol, Letter of Offer dated Tuesday, April 11, 2023 (‘DLoF’) and (d) Letter of Offer dated Tuesday, May 30, 2023, along with the Form of Acceptance-cum- INITIAL PUBLIC OFFER OF 11,42,400* EQUITY SHARES OF FACE VALUE OF ¥ 10.00 EACH ("THE OFFER") OF URBAN ENVIRD WASTE MANAGEMENT LIMITED ("URBAN ENVIRD™ OR “THE
TRATT TR TSR TR | | ot Acocron Tho marsbors of X belove that Ofo o i ard eseonatio. 1 ocordance uih e sroueone of SEB1 (SACT) Resome o COMPANY" OF “THE ISSUER") FOR CASH AT A PRICE OF 100,00 PER EQUITY SHARE (INCLUDING A SHARE PREMIUM OF 90.00 PER EQUITY SHARE) AGGREGATING £1142.4 LAKHS (THE
. , quirer. ' P 9 ' “OFFER") OF OUR COMPANY CONSIETING OF FRESH ISSUE OF 9.20.000* EQUITY SHARES OF FACE VALUE OF ¥ 10y- EACH ("EQUITY SHARES™) FOR CASH AT A PRICE OF ¥100 PER
BIc) -{_E} é | QT}l ﬁ 3:|Tﬁ 1. Offer Price: The Offer Price of ¥6.00 (Rupees Six Only) payable in cash. There has been no revision in the Offer Price. For further details relating EQUITY SHARE (INCLUDING A SHARE FREMIUM OF ¥ 30 PER EQUITY SHARE)(“OFFER PRICE™) AGGREGATING UPTD ¥ 920,00 LAKHS (THE “FRESH ISSUE™) AND AN OFFER FOR SALE OF
Q"F‘:ﬁ % %rq : to the Offer Price, please refer to Paragraph 5.1.4 beginning on page 15 of the LoF. 2,22 400* EQUITY SHARES ("OFFERED SHARES™) OF FACE VALUE OF ¥ 10/- EACGH ("EQUITY SHARES") FOR CASH AT A PRICE OF = 100 PER EQUITY SHARE (IMCLUDING A SHARE
3“3 15 T<h . . . I ) ) PREMIUM OF T 90 PER EQUITY SHARE)("OFFER PRICE") AGGREGATING UP TO ¥ 222.40 LAKHS BY MA. VIKAE SHARMA (THE "SELLING SHARE HOLDER"). THE OFFER IMCLUDES A
a1 fowT 8 9% §) 2. Recommendations of the Comittee of Independent Directors of the Target Company (IDC): The Committee of IDC have opined that the MARKET MAKER RESERVATION OF UPTO 57,600 EQUITY SHARES OF FACE VALUE 10/~ EACH AT A PRICE OF ¥100 PER EQUITY SHARE AGGREGATING * 57,60 LAKHS(CONSTITUTING UPTO
Offer Price of ¥6.00 (Rupees Six Only) is fair and reasonable in accordance with the provisions of SEBI (SAST) Regulations, which was approved on 1.33% 0F POST ISSUED PAIDUP EQUITY SHARE CAPITAL OF DUR COMPANY). THE OFFER LESS THE MARKET MAKER RESERVATION PORTION 13 HEREINAFTER REFERRED TO AS THE "MET
EZIR2) gﬁ I3 i"| JTH EF; |!:| Thursday, June 08, 2023, and published on Friday, June 09, 2023, in the Newspapers. QOFFER™. THE OFFER AND THE HET OFFER SHALL COMETITUTE 26.38 % AND 25.05 %, RESPECTIVELY, OF THE POST-OFFER PAID-UP EQUITY SHARE CAPITAL OF QUR COMPANY. THE FACE
.ﬁ_q_:ﬁ Bat ﬁ Tt TR 3 This Offer is not a competing offer VALUE OF THE EQUITY SHARES 15 ¥10.00 EACH. THE OFFER PRICE WILL BE DECIDED BY OUR COMPANY, SELLING SHAREHOLDER, IN CONSULTATION WITH THE LEAD MAMAGER (“LM")
M dsie H HI H ' peting ' WILL BE ADVERTISED IN ALL EDITIONS OF THE ENGLISH NATIOMAL NEWSPAPER FINANCIAL EXPRESS, ALL EDITIONS OF THE HINDI NATIOMAL NEWSPAPER JANSATTA AND ALL EDITIONS
4. The LoF has been dispatched to the Public Shareholders of the Target Company whose names appear on Tuesday, May 30, 2023 being the OF THE AEGIOMAL NEWSPAPER, DAINIK MAHASAGAR (MARATHI BEING THE REGIONAL LANGUAGE OF MAGPUR, WHERE DUR REGISTERED OFFICE 15 LOCATED, EACH WITH WIDE
Identified Date. CIRCULATION, AT LEAST 2 (TWO) WORKING DAYS PRIOR TO THE OFFER OPENING DATE AND SHALL BE MADE AVAILABLE TO THE NATIONAL STOCK EXCHANGE OF INDLA LIMITED ("NSE™,

o)== N\ ) REFERRED TO AS THE “STOCK EXCHAMGE™) FOR THE PURPOSE OF UPLOADING OM THEIR WEBSITE IN ACCORDAMCE WITH THE SEBI ICDR REGULATIONS, 2018, AS AMENDED.

a)  OnTuesday, June 06, 20 *Spbiect to finakisation of Basis of ANatmant

In The Court Of sh. Ravipal Singh JMIC 23, through electronic mode to all the Public Shareholders whose e-mail addresses had been registered with the Depositories/Target Company. CORRIGENDUM: NOTICE TO INVESTORS
Ludhiana b)  On Tuesday, June 06, 2023, through speed post to those Public Shareholders who have not registered their e-mail addresses with the . - p 2 ; — )
next case information iS aVailabIe on Depositories/Target Con']panyY or Whose Ema” Addresses are inactivey and to those Pubhc Shareholders to Whom the dispatch Of LoF vide lhf- LI:II'I'II'='|EI'I:1IJI'I"I |:l-r.:|:|” EI'II]LII'I"I' :l |.5 'h:-'ﬂ r_Ei[:r[:n:E [ﬂE P"DSH-EE[IJIE- ﬂﬂt[:l! JUI'IE DEI 2['!3 rfﬂﬂ '|l|'|1|'“'E EI"IEI'-QE' “"a‘"ﬂ”“ |:|r HE.'.IEI"II.'H S[ﬂl:'i I:.lCI'IE"IQ[: |:|1 I|'||:|E I."T"[&': |'H-:i[ ErﬂEHGEll E|I"II] S"JL"“‘"".EH L1
http:/districts.ecourts.gov.in/ludhiana electronic mode had bounced. Segurities and Exchange Board of India (“SEEI), in connection with the Offer. The Polential Bidders may nate the foliawing
PNB Vs The following information dischosed in the Prospectus shall stand modified in the manner indicated in the table below:
Advik Desians And Ors ) 5. Please note that a copy of the LoF is also available on the websites of SEBI at www.sebi.gov.in, BSE at www.bseindia.com, Target Company at
CNR NO'gPBLD02-007147-2022 www jtapariaprojects.com; Registrar at www.purvashare.com, and Manager at www.bonanzaonline.com INFORMATION DISCLOSED IN THE PROSPECTUS MODIFIED DISCLOSURE
Next Date: 13-07-2023 6. The procedure for acceptance is set out in Paragraph 7 titled ‘Procedure for Acceptance and Settlement of the Offer’ on page 18 of the Letter Chapter Name : Page No | Chapter Name : Page No
inti i f Offer. 2 :
mg E:::m:g E:Zﬁ Eg; E:fr']f;ﬁt;‘r’]’t‘ ;?ua;mni of Otter f General Information Underwriter 60 & 61 | General Information Underwriter 60 & 61
| i Public Sharehol
Against Defendant No Restraining Them/him nstructions for Public Shareholders Indicative Amount % of the Indicative Amoun %, of the
From_ a) In case the Equity Shares are held in physical form Mame and Address of ey | Underwritlen|  Total Offer Hame and Address of Eupner o | Underwrillen | Total Offer
Publication Issued To: 1. Advik Designs Public Shareholders holding Equity Shares in physical form may participate in this Offer through their Selling Broker by providing relevant information L AN, e E“':i he | (Rupees in s i e q-!.ll‘:'= e | (Rupess in e
Through lts Prop Ankit Gumber S/o Sh N9 =quly s y parieipate 1n gh helr Se7ing Y provicing Underwrinen | Lakns) | Underwritten Underee en | Lakhs) | Underwritten
Jaipal Gumber Situated At B-25. G.a and documents as mentioned in Paragraph 7.8.1 titled as ‘Procedure for Equity Shares held in physical form’ beginning on page 19 of the LoF |
p ’ ’ along with Form SH-4. | Asnani Stack Broker Private Limited | Upse 571,200 | Upto Bs. 57130 501, 010% Pantomath Capital Advisors Ugto 1,741,380 | LUpie 171,38 15,00%
2978, B S Estate Jaswant Nagar, | Reg. oMfice: 103, Sindni Golony. Private Limiled
Shivpuri Ludhiana 2. Ankit Gumber S/o b) In case the Equity Shares are held in Dematerialized form | Pratap Magar, Chittargarh, Aeg. Oiioe: Pamomath Meoleus
\S/:;'h‘:]eﬂgﬁ:_Fg‘;}ﬁ?/gi:ﬁﬁgﬁgﬁ’;g-z’ New Public Shareholders holding the Equity Shares in Dematerialized form may participate in this Offer by approaching their Selling Broker and tender their i E-:Iiimwlh' e, .;Hpﬁﬁf.'f.';?ﬁﬂ'ﬂfﬁﬁgi,""dhe"
; ’ Equity Shares in Offer as per the procedure as mentioned in Paragraph 7.8.2 titled as ‘Procedure for Equity Shares held in Demat Form’ beginning | Tel: +9101472 246343 Maharashira, india
lrg:pboor:/deetr:ttl(i(; 223% ::3? S:fggr?/?egt(?t)/is on page 20 of the LoF along with other details | Email: info@asnanionting, com Tel: +081-22 8184 6700
: ' | Waebsite: wera asnansonline com Email; ipadmpantarmathgroup, com
ordered that defendant(s)/ respondent(s) 7. All the observations received from SEBI vide letter bearing reference number ‘SEBI/HO/CFD/CFD-RAC-DCR1/P/OW/2023/21750/1 dated May 26, | Contact "'I'ﬂ"ﬂﬂi Al J‘-Sf‘luf"d - Website: e L
zgﬁﬁlsdefgﬁi%r 6n7p2e(;§gna?r1 ’Bhg%ugt:n for 2023, duly in terms of Regulation 16(4) of the SEBI (SAST) Regulations upon submission of the Draft Letter of Offer are duly incorporated in the LoF. | R Retenine: WO IRT cm‘_ﬁ‘ ::_rl;‘_"-'l“' AT [
-07- : .m. i i 5,7 Ugla Ra. 5713 i plierete o ;
details logon to: https://highcourtchd.gov. 8. There are no other material updates in relation to this Offer since the date of PA, save as otherwise disclosed in the Offer Documents. | ::::Té:"hﬂ?ﬂ"ﬂ;::“% e Meuer kA e et e skt SESL agtehratink Mo: ISAONCHES 16
in/ ?trs=d|str|ct_not|ceJ&,\<j;sCtncE:Iaztijhrl]ana 9. As on the date of this Advertisement and in the best of knowledge of the Acquirer there are no statutory, regulatory, or other approvals required I T e e S ﬂ::‘::.,i::m: .i?;ﬁ',d:lzﬂfﬂﬂmmd PR, | TR g
udhiana by the Acquirer to be implemented to complete this Offer. Please refer to the Paragraph 6.7 titled ‘Statutory Approvals and Conditions of the Offer’ | Tab: =91 9593334229 Pratap Magas, Chitiorgarh,
beginning on page 18 of the LoF. | Email: abhishekagnirmanbraking. com Chittorgarh, Rajasthan, 312001,
CO U RT N OTI C E | Whabsite: wywrinmanbroking.com Inelia
- 10. Schedule of Activities: | Confsct Pargon: Ahhishok Jain Tel: +9101472 246343
In The Court Of Ravipal Singh Schedule of Activiti Tentative schedul Revised schedul SER Mgl BECO o B iahéie: aoey ARG
n e Cou avipa N chedule of Activities entative schedule evised schedule 1 T Wabsibe: wawasnanionling. com
! _ p IS g Dav aid Date Sav and Dafe TOTAL Upie 11,42,400 | UpoAs, 114240  100.00% it it SR WAl et
Civil Judge ( Junior DIVISIOI"I), y y ‘SEBI Registration: INZOOO1 90431 ! |
Ludhiana Date of the Public Announcement Thursday, March 23, 2023 |  Thursday, March 23, 2023 Hirman Share Broking Private Limited | Lpto 4.85,520 | Uptn 48552 p—
Punjab State Warehouse Publication of Detailed Public Statement in newspapers Friday, March 31, 2023 Friday, March 31, 2023 T o P e
Vs. Date of filing of the Draft Letter of Offer with the SEBI Tuesday, April 11, 2023 Tuesday, April 11, 2023 'T'Ef“l 1 DA
Jagtar  Singh Last date of a Competing Offer Tuesday, April 25, 2023 Tuesday, April 25, 2023 E:;:gﬁ:!'"'ﬂﬁ‘:ﬁm:géﬂgi!;ﬁ:ﬁ;”"'
CNNei tng;:LOD;zg)?ngggézm o Last Date of SEBI's Observation shall be received Thursday, May 04, 2023 Friday , Ma y 26, 2023 L "’_"'l:m;: i e ol R
: - - _ — . - EfjiElratian ; INZ 19783
The Plaintiff Prays For Declaration That Identified Date* Tuesday, May 09, 2023 Tuesday, May 30, 2023 TOTAL Linta 1.142.40 | Upta 1,142.40 100 00%
The Plaintiff Prays For Permanent Injunction Date by which the Letter of Offer will be dispatched to the shareholders Tuesday, May 16, 2023 Tuesday, June 06, 2023 et - e
él(:goar::st Defendant No Restraining Them/him Last date for publication of the recommendations of the committes of the Chapter J'Iatrl'luI : Definitions and Abbreviations Page Mo 11 Chapler Hame : General Information Page Ho 11
Publication Issued To: LR of JD independent directors Friday, May 19, 2023 Friday, June 09, 2023 Uinderwriter Ihnl Ugm-*r:;'-'“tnr in ;ll:a :;sﬂklm. Iiﬂm;nll_:-‘ﬂflr:'- HU Broker Private Underwriter IThﬂ |1ln|11|=r7't-'r:;r:; i thl; mz'é mi: PT*THT;EH I?tnrl:llﬁal dﬂ-all"mrs
. - imitad and Mirman Share Broking Frivata Limite rivate Limited, Asnani Stock Broker Privata Limited  and Minpman
Harbhajan Kaur Wd/o Jagtar Singh Last date for revising the Offer Price / Offer Size Monday, May 22, 2023 Monday, June 12, 2023 Share Broking Privata Limited.
R/o H. No 1620, Gali No 2, New Offer Opening Public Announcement Monday, May 22, 2023 Monday, June 12, 2023 _ _ - " -
Shimlapuri Ludhiana Date of commencement of ten dering period (Open Date) T Tues day, May 23 2023 | Tues day, June 13, 2023 On page 5, il shall be read a3 "Banker 10 the Offer Agreemant-Agraemant dated May 15, 2023 antered into amangst the Company, the seling shareholder, Laad Managear, Regestrar 1o the
In above titled case, the defendant(s)/ , - - offar, Syndicate Members and the Banker to the Offar”. On page 280, #t shall be read as *5. Bankers to the Ofter Agreement dated May 15, 2023 amangst our Gomgany, the seiing
respondent(s) could not be served. It is Date of closing of tendering period (Close Date) Monday, June 05, 2023 Monday, June 26, 2023 shareholder, the LM, Banker(s) tothe Ofter. SponsorBank, Syndicata Mambers and the Reglstrar to the Offer”
ordered that defendant(s)/ respondent(s) Date by which all requirements including payment of consideration would be : Y ki i ; A SRR i ' :
should appear in person or through completed Friday, June 16, 2023 Tuesday, June 11, 2023 Flease note above mentioned disclosure stand modidied {n the manner indicated above) in all the places wherever appearing in the Prospectus dated June 03, 2023.
counsel on 07-07-2023 at 10:00 a.m. for ’ ’ . . [ ; ; o : . : < :
details logon to: https://highcourtchd.gov. Note: The above timelines are indicative (prepared on the basis of timelines provided under the SEBI (SAST) Regulations) and are subject to The abowe changes are to be read in conjunction with the Prospectus, Advertisements, the Bid cum Application Forms and the Abridged Prospectus unless indicated otherwise, and
in/?trs=district_notice&district=Ludhiana receipt of requisite approvals from various statutory/ regulatory authorities and may have to be revised accordingly. To clarify, the actions set out accordingly their references in the Prospactus stand updated pursuant 1o this Comigandum. The information in this cormigandum supersedes the infarmation In the Prospectus to the
Civil Judge ( Jun. Div.) Ludhiana above may be completed prior to their corresponding dates subject to compliance with the SEBI (SAST) Regulations. extent inconzistent with the information in the Prospectus. The information in this Cormigendem supplements the Prospecius. All capitalised terms usad in this Corrigendum shall, unisss
# There has been no competing offer. the corexd otharwise requires, have the maaning ascnbad to tharm in the Prospectus
CcOU RT N_OTIC E *Identified Date is only for the purpose of determining the names of the Public Shareholders to whom the LoF would be sent. All the public For URBAN ENVIRO WASTE MANAGEMENT LIMITED
~/o 5> Rule 20 _ shareholders (registered or unregistered) of the Equity Shares (except the Acquirer and the parties to the SPA) are eligible to participate in this (n behalf of the Board of Directors
IthThe ngrdt. th M|S|-:>Ras'hm|l\] . Offer any time before the closure of this Offer. Sd/-
Faranrirlnacourtl_l(l)n\]aala:gﬁaﬁa udge 11. The copies of the inspection documents as specified under Paragraph 13 titled as ‘Documents for Inspection’ beginning on page 22 of the LoF Date: June 10, 2023 Ms. Shraddha Kiran Kulkarni
M yP . W/’ Vik Vashish will be available for inspection at the registered office of the Manager, Bonanza Portfolio Limited, located at Bonanza House, Plot No. M-2, Cama Place: Nagpur Company EE-BI'H[‘HI"]'I and Compliance Officer
anu Priya W/o Vikrant Vashisht Industrial Estate, Walbhat Road, Behind the Hub, Goregaon (East), Mumbai - 400 063, Maharashtra, India, on any working day between 10:00 '
R/o _Hn_o 143 Near Water Tank a.m. (Indian Standard Time) and 5:00 p.m. (Indian Standard Time) during the Tendering period i.e., commencing from Tuesday, June 13, 2023 to
Punjabi Bagh Pathankot Bye Pass Monday, June 26, 2023. 4 * PANTOMATH CAPITAL ADVISORS PRIVATE LIMITED cin-u74120MH2013PTC 248061
Jalandhar Vs 12. The Acquirer accepts full responsibility for the information contained in this Advertisement and for the fulfillment of its obligations laid down in the SEBI M:::[I:EFI —— s Req. atfice: Pantomath Mucleus House, Saki-Vinar FBoad, Andheri [Easth-400072, Mumbal, Maharashtra, India,
] ) - (SAST) Regulations. A copy of this Advertisement shall also be available on website of the SEBI accessible at www.sebi.gov.in, BSE accessible at = Tel: +91-22 6194 6700, Emaill : ipoaEppantomathoroup.com Website: www pantomathoroup.com
Vikrant Vashisht S/o Shiv Kumar www.bseindia.com,  Target Company at www.jtapariaprojects.com, Registrar at www.purvashare.com, and Manager at www.bonanzaonline.com. e L ANTOMATH (ontact Persan: Punam Thadeshwar Bharti Ranga SEBI Registration No: INMOOO012110

R/o 1724 Lajpat Street Opp
Vivekanand Hospital Baramakan

13. The capitalized terms used in this Advertisement shall have the meaning assigned to them in the Offer Documents, unless otherwise specified.

BIGSHARE SERVICES PRIVATE LIMITED cin-usososms1994PTCO76534

Islamabad Amritsar Issued by the Manager to the Offer . : ;
Petition Under Guardian And Wards Act REGISTRAR OFFICE Mo.- 56-2, Ezh Floor. Finnaclk Busingss Park, Next ta Ahwra Cendre. Mahakali Caves Road, Andheri (East) Mumibai - 400053, Maharashira, India

CNR NO: PBJL01-013445-2021 / g%’fﬁ;‘g&gﬁ)ﬁg‘;;ﬁg%gg& TO THE OFFER Tel: +91 22 6253 8200 Emaik: iposiigshareanting, com Website: ww bigsharsanling, com

Next Date: 06-07-2023 ) . . Imvestar Grievance Email; imeston@bagsnhareaning com Gontact Person; Mr. Babu Raphesd SEBI Registration Number: MB/INRION0K 335
Publication Issued To: General Public B Bonanza House, Plot No. M-2, Cama Industrial Estate, Walbhat Road, Behind The Hub, Goregaon

; | East), Mumbai - 400 063, Maharashtra, India
In above titled case, the defendant(s)/_ gn_unzu éont;ct Person: Ms. Swati Agrawal URBAN ENVIRD WASTE MANAGEMENT LIMITED is propesing, subject fo receipt of requisite approvals, market conditions and other consideratians, to make an [nifial Pubdic Offar ol its Equity Shares and
respondent(s) could not be served. It is mahs mansy. sel misiabes. . L has filed a Draft Prospectus dated February 21, 2023 (the "0F) and has filed Prospectus dated June 03, 2023 with the RoC {the *Prospectus”). The Draft Prospectus and Prospectus shall be made
ordered that defendant(s)/ respondent(s) Tel No.: +91 22 62735500/ 68363700 available on the website of the Lead Manager ie., Pantomath Capital Advisors Private Limited a1 www ganlomathgroup.com, the website of the Naticnal Stock Exchange of India Limited i.e.
should appear in person or through Email: swati.agrawal@bonanzaonline.com weirw, neseindin com and website of the Issuer Company at htip;furbanervirattd, com. Any patential investar should note that imvestmentin equety shanes imoives a high degres of sk and for details relating
counsel on 06-07-2023 at 10:00 a.m. for SEBI Registration No.: INM000012306 Lo Such eks, see Bisk Factars” an page 28 ol the Prospectus. Potential nvesiors shoukd notrety onthe Dralt Prospecius farany investment decisian
details logon to: https://highcourtchd.gov. This Announcement has been prepared for publication in India and may nat be released in the United States, This announcement does nat constiute an offer of Eguity Shares far sale inany jurisdiction,
in/?trs=district notice&district=jalandhar . iIEIuUiI’Ig ihe United States, and the Eqquity Shares offiened in the O may nod be aflered or sodd in e United States in absence ol regisiration under the 5. Secuites Actol 1933 or EII'I-'."..I'!-'JIr'I|.'-1i|3."|"I fram
Addl. Principal Judge Family Court- | Date: Saturday, June 10, 2023 For and on behalf of the Acquirers registratian, Ay public offering of the Equity Sharas 1o be made in the United States will be made by means of a prospectus that may be obtzined from the Compary and that will contain detailed
Jalandhar | Place: Mumbai Mr. Chirayu Agrawal and Mr. Sarvesh Agrawal intormation about the Company and management, 35 well 25 fnancial staements. Howeyes, the Equity Shares affered Inthe Ofter are not being oftered or sald in the United States.
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